
BEFORE THE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

O.A No. 86/2022

IN THE MATTER OF: 
Pundalik Kushali Velip & Anr. … Applicants 

Versus 
The Deputy Conservator of Forests & Ors.         … Respondents 
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List of survey numbers not qualifying private forest criteria reviewed by the Review Committee meeting held 

on 10 06 2021 

Salcete Talvorda 30 (p) NON QUALIFY Survey number does not qualify lhe criteria of private forests 

307 SaJcele TaJvorda 159 (p) NON QUALIFY Survey number does not qualify the criteria of private forests 

308 Canacona Survey number does not qualify the criteria of private forests Nagorcem-PaJolem 119 (p) NON QUALIFY 
309 Canacona Cola 76 (p) NON QUALIFY Su.rvey number does not qualify Lhe crHeria of private forests 

310 Canacona Cola 147 (p) NON QUALIFY Survey number does not qualify the criteria of private forests 

311 Canacona Cola 34 (P) NON QUALIFY Survey number does not qualify the criteria of private forests 

312 Survey number does not qualify the criteria of private forests Canacona Colo 350 NON QUALIFY 
313 Quepem Quital 47 (p) NONQUALJFY Survey number does not qualify the criteria of private forests 

314 Quepem Naquerim 58 (p) NON QUALIFY Survey number does nol qualify the criteria of private forests 

315 Quepem Noquerim 74 (p) NON QUALIFY Survey number does not qualify the criteria of private forests 

316 Quepem Naquerim 27 (p) NON QUALIFY Survey number does not qualify the criteri11 of private forests 

317 Quepem Survey number does nol quaLify the criteria of private forests Naquerim 31 (p) NON QUALIFY 
318 Quepem Patorpa. 17 (p) NONQUALJFY Survey nwnber does not q_ualify the cri leria of private forests 

319 Quepem Adnem 29 (p) NONQUALJFY Survey number does not qualify the criteria of private forests 

320 Quepem Xic-xelvona 11 (p) NON QUALIFY Survey number does not <1ualify the criteria of private forests 

321 Quepem Xeldem 293 (p) NONQUALlFY S,trvey number does not q_uaJ.ify tJ1e criteria of private forests 

32? Sanguem Curpem 33 (p) NON QUALIFY Survey number does not qualify the criteria of private forests 
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ITEM NO.4 COURT NO.1 SECTION XVII

S U P R E M E  C O U R T  O F  I N D I A
RECORD OF PROCEEDINGS

Civil Appeal Diary No(s).  37942/2014

GOA FOUNDATION TH. SECY. Appellant(s)

VERSUS

STATE OF GOA AND ORS. Respondent(s)
(with appln. (s) for condonation of delay in filing appeal. and 
office report)

Date : 04/02/2015 This appeal was called on for hearing today.

CORAM : 
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE A.K. SIKRI
HON'BLE MR. JUSTICE ARUN MISHRA

For Appellant(s)  Mr.Sanjay Parikh,Adv.
 Mr.Ritwik Parikh, Adv.
Ms. Anitha Shenoy,Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
O R D E R

Treat this appeal as an Interlocutory Application in Writ
Petition  (C)  No.202  of  1995,  T.N.  Godavarman  Thirumulkpad  Vs.
Union of India & Ors., and list it before the Green Bench on
27.02.2015.

In the meanwhile, we direct that the respondents herein
will  not  issue  any  ‘No  Objection  Certificate(s)’  for  the
conversion  of  any  plot  that  has  natural  vegetation  with  tree
canopy density in excess of 0.1 and an area above one hectare.  

(G.V.Ramana) (Vinod Kulvi)
Court Master Asstt.Registrar
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No. RF/Balli/22-23/36 

Office of the Round forester 

Balli Round. 

Dated-20/03/2023 

To,  

The Range Forest officer, 

Quepem 

Sub:- Inspection Report 

Sir, 

 With referance above mentioned subject i have inspected the site alongwith beat 

guard Satish Naik Adnem beat as per R.F.O  remark on application of Adnem 

Villagers Daunthawado, Balli Goa at private property under Sy. no 23/1,25,26,27, 

28, 30, 31, 32, 33, 34, 28/47, 28/49, 30/23, 30/19, 29/1 of village Adnem in 

Quepem Taluka, the said sy.no. No illegal Cutting of trees found on the site and 

road work started at site at the time of inspection.  

This is for your kind information and necessary action 

Yours faithfully 

 (Sandeep Bhandari) 

 Round forester, Balli, 

Quepem. 

TRUE TYPED COPY 

Annexure-7 276



277



Annexure-8 278



26/05/23, 5:19 PMchambersofrg.com Mail - O.A No.86/2022: Pundalik Kushali Velip & …vice of Supplementary Affidavit on Behalf of Respondent No.1 & 2

Page 1 of 1https://mail.google.com/mail/u/4/?ik=c34a5299d5&view=pt&search…=msg-a:r-9001872774103823111&simpl=msg-a:r-9001872774103823111

Deep Narayan Sarkar <deepnarayansarkar@chambersofrg.com>

O.A No.86/2022: Pundalik Kushali Velip & Anr. v/s The Deputy Conservator of
Forests & Ors:Advance Service of Supplementary Affidavit on Behalf of
Respondent No.1 & 2

Deep Narayan Sarkar <deepnarayansarkar@chambersofrg.com> 26 May 2023 at 17:18
To: fawiamesquitalegal@gmail.com
Cc: Ruchira Gupta <ruchira@chambersofrg.com>, Harshita Sharma <harshitasharma@chambersofrg.com>, Pooja
Tripathi <poojatripathi@chambersofrg.com>

Dear Ma'am, 

Please find attached the Supplementary Affidavit to be filed in the captioned matter, on behalf of Respondent no. 1
& 2 in the above captioned matter.

Kindly treat this as an advance service upon you. 

This is for your record and information.

RG - COMMON SIGNATURE (1).png

Compilation_final.pdf
8721K
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